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OFFICE OF THE CHIEF METROPOLITAN MAGISTR\TE,

CENTRAL DISTRICT, TIS HAZARI COURTS, DELHI.

ORDER

In pursuance to the letter bearing No. .108-111/DHC/ Gaz.IIB/G-8/D.M./2023 dated 05_01_2023 of Hon'ble

High Court of Delhi, New Delhi and thereon subsequent endorsement No.3407/DM/c,az./2023 dated 11_01_2023 of

the Office of Ld. Principal District & Sessions Judge (HQs), Delhi, it is ordered that below mentioned Ld. Judicial

Officer, Delhi shall hold their Courts at Central Jail (Tihar), Rohini Jail) & Mandoli Jail New Delhi on the dates

mentioned against their names to conduct the remand proceedings of the under trialsj in accordance with law.

SI.
No

1

Name of Ld. CMMs/ACMMs/MMs

ourts, Delhi.
R/o D-71, Saket Court Residential Complex, Delhi.
Mob. 8527291388

Ms. Divya Yadav, Ld. MM, South West, Dwarka Courts, Delhi.
R/o L-29/1, DLF Phase-2, Gurugram, Haryana. Mob: 9953332777

2

Dr. Om Pal Shokeen, Ld. MM, West, THC, Delhi.
R/o H. No. 384, Mangol Pur !<alan, Delhi-85 Mob. 9811242988

3

Sh. Ashwani Panwar, Ld. MM, South, Saket Courts, Delhi.
R/o B-1/14, GF, Nangal Dewat, Vasant Kunj, New Delhi.
Mob.9758111112

4

Sh. Vaibhav Kumar, Ld. MM, North East, KKD Courts, Delhi.
R/o 3001, IFCI Apartment, Sector-23, Dwarka, New Delhi
Mob. 9999845585

5

6 1 a
R/o B-28, 4th Floor, Raghu Nagar, Pankha Road, New Delhi. 1 1 05, Tihar Jail
Mob. 9716507051

Sh. Himanshu Tanwar, Ld. MM, South East, Saket Courts, Delhi.
Wo H.No.1477, Sector-43, Gurugram, Haryana, Near Queens Plaza
Market
Also At : C-67, South Mod Bagh, New Delhi. Mob. 9811441445

7

Ms. Komal Garg, Ld. MM, PHC, New Delhi.
no Flat No. 2017, Delhi Govt. Officers Flats, Gulabi' Bagh, Delhi-07
Mob. 9311336765

8

9 1

IVo 652J l“ Floor, C-1 Block, Palam Vihar, Gurugram, Haryana

Mob. 9416788884

1 a Courts,'
Delhi.
Wo B-104, Naveen CGHS Limited, Sector'-05, Dwarka, New Delhi-75
Mob. 6265996266
Ms. Swati Sharma, Ld. ACMM, PHC, New Delhi

wo Flat No. 55, Delhi Govt. Officers Flats, Gr. Kailash Part-1, Delhi.
Mob. 7042696871

10

11

s $

Delhi.
R/o Flat No. 706, KKD Court Residential Complex, Delhi.
Mob. 7217841434

12

Day of
Duty _

21-01-2023
23-01-2023
24-01-2023
25-01-2023
27-01-2023

Jail Nos.

Jail No. 01 &
07, Tihar Jail

a

05, Tihar Jail

Jail No. 04 &
06, Tihar Jail

21-01-2023

Jail No. 08 &

09, Tihar Jail
21-01-2023

a

25-01-2023 1 05, Tihar Jail

Jail No. 04 &
06, Tihar Jail

23-01-2023
24-01-2023

Jail No. 04 &
06, Tihar Jail

25-01-2023

Jail No. 08 &
09, Tihar Jail

23-01-2023
24-01-2023

Jail No. 08 &
09, Tihar Jail

25-01-2023

Jail No. 03 & -

05, Tihar Jail
27-01-2023

Jail No. 04 &

06, Tihar Jail
27-01-2023
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Rohini} Delhi_85. Mob. 8950956789

19

20 Bawana
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Mob. 9650273107
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®mlnalCKD
r=Via No. 2026 ) Delhi Admn. Flats I Gulabi Bagh, Delhi
Mob. 7428799753

Courts,
25
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Mob. 9650081029
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e

hi -flat No.- 1061 Type IV 1“ Floor, Karkardooma,
Complex)-ShahdaraJ Delhi. Mob. 8896744789

28 Courts Judicial

Note:-
01. If any of the above Ld. Officers hap

Magistrate (as per Link Roster of concernec1 c11strlctJ s1

mentioned above.

02. If any the above Ld.

shall be appointed as Duty Magistrate bY the conc:efn1
unchanged.

his/her Ld. Linkon leave or otherwise not availa
url at concerned Jail on the datesIId th.

another/dd. Officericers happens to be DutY Mi e in

CMM for the district. Jail Duty N!

27-01-2023

21-01-2023

J

J

23-01-2023

24-01-2023
25-01-2023

24-01-2023

25-01-2023
27-01-2023

27-01-2023

21-01-2023
25-01-2023

21-01-2023

23-01-2023
24-01-2023

23-01-2023
25-01-2023

27-01-2023

27-01-2023

MALIK)(SIDD yaR’
Chief IVfetropolitan Magistrate

Cen(ral District,THC, Delhi

Jail No. 08 & l’,/
09, Tihar Jail

';

Rohini Jail

Rohini Jail

Rohini Jail

Rohini Jail

Rohini Jail

Rohini Jail

Jail No. 11, 12
& 13, Mandoli
Jail

Jail No. 14, 15

& 16, Mandoli
Jail

Jail No. 11, 12

& 13, Mandoli
Jail
Jail No. 14, 15
& 16, IV[andoli

Jail

Jail No. 14, 15
& 16, Mandoli
Jail

Jail No. 11, 12
& 13, Mandoli
Jail

Jail No. 14, 15

& 16, iV[andoli

Jail
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No 6 yO- ISO _/CMM/Central/SS/2023
Dated: 19th January-2023

Copy forwarded for information and necessary action to:_

01. The Ld. Registrar General, Hon'ble High Court of Delhi1 New Delhi
(Through Ld. Principal District & Sessions Judge (HQ), Delhi)
The Ld. Principal District & Sessions Judge (HQ)J Delhi.
The Ld. Principal District & Sessions JudgesJ an DistrictJ Delhi/ New Delhi
The Ld. CMMs, all Districts, Delhi/New Delhi.

The Officer Incharge, Pool Can THCIPHclKKD9 Rohini! Dwarka & Saket CourtsJDelhi
All the ACMMs/MMs, Central District, Delhi. ’
The Ld. Officers Concerned.
The Secretary (Law & JudI.)) Govt.

02
03
04
05
06
07.
08

09

10

11

12.

of NCT of Delhi
The Secretary (Home) Govt. of NC,T of Delhi
The Commissioner of Police, Delhi.

The Director, Prosecution with the request to depute Ld. APPs as per rule.

The .A.CP/Co-ord. T- A, Headqudl'ters-TIp Jai Singh RoadJ New Delhi with the request that necessary
Irc)vision of transport and security for the Ld. Judicial Officers, deputed for duty be made.
The SecretarYl Bar AssociationJ THC, PHC, KKD, Rohini, Dwarka & Saket CoUrts. Delhi

The Admn. Officers (Judicial)/ Branch In-Charges, Judicial BranchJ all DistrictsJ Delhi with the

13
14

request to inform the Ld. Sessions Judges, of their respective Districts.
The Chief Law Officer, Tihar Jail, Delhi15Jr Central Web-site Committee through LAYER
The video Conferencing Room No. 211, Tis Hazari LourtsJ Delhi
Reader to the undersigned.

17
18
19 Office file.


